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FORM G
INVITATION FOR EXPRESSION OF INTEREST F'OR

NEW HIND SILK HOUSE PRTVATE LIMITED
OPERATING IN TEXTILE INDUSTRY AT I(OLKATA

(Under Regulation 36,4(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Persons

For New Hind Ilouse Private limited (In CIRP)

Bimal Kanti
Resolution Professional

Regn. Number: IBBI/IP-00 I /lP-P0 I 02812011 -20181 I 1 682
Registered Address :71A150 Raja S.C.Mallick Road

8 S.P.B.Block. Kolkata-7 00092

1 Name of the corporate debtor along with
PAN/ CINi LLP No.

fNeu Hind Silk House Private Limited

IPAN: AACCNqeI2H

lClN: Us leOewB2009PTC I 34s64
I

2. Address of the registered office It t t a part< Street. 2"d Floor Kolkata-700016
I

J URL of website fNo website

4. Details of place where majority of fixed
assets are located lnt 

tne registered office at Kolkata

5 Installed capacity of main products/ services capacity clause is not applicable as the
is engaged in trading of textile iterns like

salwar suit and other wearing apparel.

6. Quantity and value of main products/ senrices lQuantitf not applicable as the corporate debtor
sold in last financial year loperates as a trader in wearing apparel and

{garments. As per the latest available audited

lfinancial statements for FY 2021-22revenue tionr

loperatiorr was Rs. 1074.40 lakh.
I

1 Number of ernployees/ workmen lren
Further detalls including last available
financial statements (with schedules) of two
years, lists of creditors, relevant dates for
subsequent events ofthe process are available
at:

can be obtained on request by mail to8.

9 Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

vailable on request by mailto

10

Last date for receipt ofexpression of interest

t'

1.07 .2023

Date of issue of provisional list of prospective
resolution applicants ls 

ot.zozt11

t2 Last date for submission of objectiorrs to
provisiorral list [o 

oz zoz:

13 Process email id to submit EOI I io. newhind(E email.com
t-

Kolkata, 6th JUly 2023
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RELEVANT PARTICULARS


